Dated Guwahati, the 24 .01.2025
No.HC.v-34/ 2020/ b'Lf / Estt.(Pt-II) ##gs Consequent upon completion of continuous
=ngagement for a term of 3 (three) Y€ars, as stipulated in the modified Clause 8 of "Scheme for
engagement of Law Clerks n the Gaubati High Court ang matters incidental thereto” the
following Law Clerks are hereby disengaged with effect from the dates as mentioned against

their names,
i SL No. | Name of Law Clerk ! Date of disengagement ;
1

. Shri Jeherut Isiam 30.01.2025 (AN.) !

08.02.2025 (ANY

. Smt, Malaya Goswami

i

By Order

Sd/-
REGISTRAR GENERAL (1/C }

Dated x%.01.2025
==tel-7.01.2025

2. The Registrar- Cum- Principal Secretary to HO, Gauhati High Court, Guwahati.

3. The Secretary, Gauhati High Court Legal Services Committee, Gauhati High Court,
Guwahatj,

4. The Joint Registrar, » Gauhati High Court, Guwahatj.

5. The Officer on Special Duty (In Charge of Protocol Section), Gauhatj High Court,
Guwahati,

6. The Deputy Registrar, » Gauhati High Court, Guwahati.

7. The Assistant Registrar, » Gauhati High Court, Guwahati.

8. The Secretary to HCJ, Gauhati High Court, Guwahat,

9. The Special Officer, Translation Wing, Gauhati High Court, Guwahat.

10. The Librarfan-cum-Research Officer, Gauhati High Court, Guwahati,




st o uptoad the

11.The project Manager, Gauhall High Court, Guwahat, with a reque
aforesaid order in the official website of Gauhatl High Court.
12. The Court Manager Gauhatl High Court, Guwahall.
to Hon'ble Mr./Mrs. Justice, . Gauhatl High
wahati.

o Private Secretary
. Gauhatl High Court, Gu

Court, Guwahatl.
officer (3).
Court, Guwahati.

14, The Administratwe

15, The Court officer No. 1 and Il Gauhati High

16.C.ATO the Registrar General, Gauhat High Court, Guwahall.
concerned.

17. The person

18. The Order File.
2
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